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CENTRAL ELECTRICITY AUTHORITY
NOTIFICATION

New Delhi, the 26th March, 2025

File No. CEA-PS-12-13/3/2022-PSPA-11.— appoints the following Bid-Process Coordinator (BPC) for the
Transmission Schemes, as Division In exercise of the powers conferred by Para 3.2 of the Tariff Based Competitive
Bidding Guidelines for Transmission Services framed under Section 63 of the Electricity Act, 2003 (no. 36 of 2003)
and Ministry of Power office order dated 28.10.2021, National Committee on Transmission (NCT) headed by
Chairperson, Central Electricity Authority hereby shown against the name of the Transmission schemes:

Sr. Broad Scope* of the transmission scheme and Tentative .
Name of Scheme S Bid Process
No. Implementation timeframe .
Coordinator
1 [Transmission system 1. Augmentation of transformation capacity by 4x500 MVA, RECPDCL
strengthening at 400/220kV ICTs (5th — 8th) at Davanagere PS
Davanagere for integration 2. Augmentation of Davanagere / Chitradurga PS by
of RE generation 765/400kV, 1x1500 MVA ICTs

3. 2 Nos. of 220kV line bays at Davanagere / Chitradurga PS
for termination of dedicated transmission lines of RE
generation projects

Implementation time frame: 24 Months from the date of SPV
transfer
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*Detailed scope may be seen in the minutes of the 28™ meeting of the National Committee on Transmission and

subsequent amendments, available at:
https://cea.nic.in/wp-content/uploads/comm_transmission/2025/03/MoM_28th_NCT.pdf

The appointment of the Bid-Process Coordinators is subject to the conditions laid down in the Guidelines.

SHARVAAN KUMAR , Secretary,CEA
[Advt. 111/4/Exty./89/2025-26]
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